
371 Written AnswelS MARCH 30, 1990 Written AnswelS 372 

Mutual Funds 

2992. SHRI HET RAM: Will the Minister 
of FINANCE be pleased to state: 

(a) whether many nationalised banks 
have startedlpromoted various mutual funds 
and allied schemes: 

(b) if so, the details of such schemes. 
bank-wise, and the amount of balance lying 
under each scheme as on 31 December. 
1989; 

(c) whether banks are at ilbeny to Invest 
the balances In such funds without adhering 
to stipulations for advances In favour of . 
priority sector. weaker sections and invest­
ment in Government seCUrities: and 

(d) if so, the reasons for permrttll'g such 
schemes and then effect on funds avallabii­
ity for above priority sectors and planned 
development of country? 

. THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): (a) and (b). Re­
serve Bank of India (RBI) has reported that. 
so far, State Bank of India, Canara Bank and 
Indian Bank have floated mutual funds. The 
details of the schemes floated by ttie banks' 
mutual funds, bank-wise, and the outstand­
ing balances under each of these schemes, 
as on 31.12.1989 (wherever applicable) are 
given In the statement attached. 

IC) and (d). RBI has issued detailej 
gUidelines for undertaking Mutual Fund 
business by banks. Mutual Funds provide 
safety and liqUidity to the investors in Capital 
Market through the Fund instead of investing 
directly. Mutual Funds are not permitted to 
undertake direct or Indirect lendings and the 
stipulation tor advances to priority sector, 
weaker sections etc., as applicable to com­
mercial banks, are not applicable to the 
Mutual Funds. 
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